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overall ecosystem and the quality of life of residents and the public 

in general. 

II. It is further submitted that the report filed on 19.12.2024 by the

Central Pollution Control Board (hereinafter referred to as CPCB)

before this Hon'ble Tribunal clearly validates the fact that the said

RO has been set up in absolute compliance of the norms stipulated

by the CPCB in its guidelines dt. 16.08.2021, which is the

corrigendum to the CPCB guidelines dt. 07.01.2020. Copy of the

order dt. 18.1.19 with the said guidelines along with the corrigendum

are annexed as AnnexureR- 3/1 and Annexure R-3/2.

III. It is pertinent to mention that before any RO is commissioned for

sale and supply of petroleum products, the Respondent No.3/ HPCL

including any other Oil Marketing Company (OMC) is required to

seek various approvals/ permissions from different authorities. such

as obtaining the "No Objection Certificate" (NOC) from the District

Authority for storing the petroleum products at the retail outlets

under Rule 144 of the Petroleum Rules, 2002, the explosives license

under the Explosives Act. 1884, etc. Such approvals/ pennissions are

to be obtained prior to the commencement of sales and supplies from

�� anyRO. 

�· �
':(' =� 

, M����;j1. ·:�? pa1t from the said permissions/licenses, it is stated that before the
; t' �,, i.>i ,-� •.• ��' :::.. 
\ �� .�0:

c, 
.... l'-..:, ;�- ·ommissioning ofROs, compliance with provisions of the following 

'Q " . .,�,� '• 
\ 01 �"" A. ·o Acts, Rules and Regulations is mandat01)' for every OMC:-
Y t' ;?:::-:c � � 

The Petroleum Act, 1934; 
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GUIDELINES ON SELECTION OF DEALERS FOR REGULAR & RURAL RETAIL OUTLETS 

INTRODUCTION 

Oil Marketing Companies (OMCs) have evolved new Dealer Selection Guidelines wherein the 
selection is carried out through a transparent system of draw of lots/bidding process. 

The salient features of the new selection guidelines are: 

(i) As per the eligibility criteria an applicant has to meet the minimum requirements on
availability of suitable land, age, educational qualification and finance. However, for
Location under SC/ST category i.e. Corpus fund locations, Finance is not an eligibility
criterion.

(ii) There is neither marks-based evaluation nor interview for selection.

(iii) All applicants meeting the eligibility criteria will qualify for further selection process.

(iv) Different selection process for Corporation Owned Dealer Operated outlets, Dealer
Owned Dealer Operated outlets and Corporation Owned outlets under Corpus Fund
Scheme.

1. IDENTIFICATION OF LOCATIONS

Locations for setting up Retail Outlets are identified by the respective oil company based
on commercial / minimum volume considerations. Accordingly, Regular / Rural outlets are
set up by the Oil Companies as under:-

Regular ROs : Locations on Highways (NH/SH) and Urban/Semi Urban areas
Rural ROs : Locations in Rural areas but not on Highways (NH/SH)

2. RESERVATION

A. The reservation for various categories in all the States except Arunachal Pradesh,
Meghalaya, Nagaland and Mizoram are as under: -

 Category SC/ST OBC Open Total 
 Combined Category 1 (CC1) 

2% 2% 4% 8% 
Comprising of :-   
(i) Defence Personnel &
(ii) Para Military Personnel/Central/State

Govt. and Central/State PSU employees
 Combined Category 2 (CC2) 

1% 1% 2% 4% 
Comprising of :- 
(i) Physically Handicapped Persons (PH)
(ii) Outstanding Sports Persons (OSP) &
(iii) Freedom Fighters (FF)

 SC/ST 19.50% 19.50% 
 OBC 24% 24% 
 Open 44.50% 44.50% 
 Total 22.50% 27% 50.50% 100% 
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B. Reservations in states of  Arunachal Pradesh, Meghalaya, Nagaland and Mizoram would
continue to be as under as approved by MOP & NG: -

State Percentage of Regular & Rural RO 
Dealerships to be awarded to ST 

category 

Balance percentage to be 
awarded to ‘Open’ category 

Arunachal Pradesh 70 30 
Meghalaya 80 20 
Nagaland 80 20 
Mizoram 90 10 

3. TYPE OF RETAIL OUTLET SITES

The type of sites for Retail Outlets would be decided by the Oil Companies as under:-

S.N. Type of Site Status of Land & Facilities 
i. Locations under Corpus Fund 

Scheme (CFS sites) 
The offered land would be taken on lease/purchased 
and fully developed as Corporation owned site. 

ii. Other Corporation Owned 
Sites (“A”/ “CC” sites) 

The offered land would be taken on lease/purchased 
and fully developed as Corporation owned site. 

iii. Company Leased The offered land along with super structure 
developed by the dealer is taken on lease by 
Corporation. 

iv. Dealer Owned sites (“B”, “DC” 
sites) 

The offered land and the super structure will be 
developed by the dealer. Pump, tank, automation, 
signages, etc. will be provided by the Corporation. 

Note: Offered land can either be taken from the applicant or the owner of the land directly. 

All locations rostered as SC/ST category will be developed as per (i) above. 

4. ELIGIBILITY CRITERIA FOR INDIVIDUAL APPLICANTS  – PROPRIETORSHIP /
PARTNERSHIP

Common Eligibility Criteria for all Categories applying as Individual (as on date of
affidavit (Appendix XA) unless mentioned otherwise)

(i) Citizenship : Indian Citizen.
(ii) Residential status:

Regular ROs :

Resident of India (as per Income tax rules1) as on date of affidavit.

Rural ROs :

Resident of India (as per Income tax rules1) as on date of affidavit.

and

1 If an individual stayed in India for 182 days or more in the previous Financial year, he is treated as resident of India as per 
Income Tax Rules irrespective of his citizenship. If the stay is less than 182 days he is a non-resident.  
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Resident of the concerned Revenue District  (Residence certificate issued within 
previous six months of the date of affidavit will be treated as valid residence certificate 
– Appendix I).

(iii) Age: Not less than 21 years and not more than 55 years (as on date of affidavit -
Appendix XA) except for Freedom Fighter under CC2 category.

Proof of age should be supported by copy of 10th Standard Board Certificate /
Secondary School Leaving Certificate / Birth Certificate  / Passport / Affidavit for age /
Identity card issued by Election Commission.

(iv) Educational qualification:

For educational qualification from overseas universities / boards, equivalent certificate
issued by competent authority / State Government / Government of India should be
attached by the applicants.

a) In respect of applicants belonging to CC1 & CC2 categories:-

For Rural ROs: Passed Minimum 10th (examination conducted by a Board/School).

For Regular ROs: Passed Minimum 10+2 level of examination conducted by a
Board/University. 

b) In respect of applicants belonging to other categories:-

For Rural ROs: Passed Minimum 10+2 level of examination conducted by a
Board/University.

For Regular ROs: Have minimum any one of the following educational qualification
awarded by any of the universities incorporated by an Act of the Central or State
Legislature in India or any other educational institution established by an Act of
Parliament or declared to be deemed as a University under UGC Act 1956, or
possess an  equivalent qualification recognized by the Ministry of HRD, Govt. Of
India.

 Graduation in any field
 Chartered Accountant
 Company Secretary
 Cost Accountant
 Diploma in Engineering

Minimum Educational qualification is not applicable to  Freedom Fighters under 
CC2 category. 

(v) Finance :

For Regular ROs the fund requirement for eligibility will be Rs. 25 lakhs and in respect
of Rural ROs the fund requirement for eligibility will be Rs. 12 lakhs. The funds can be
in the following forms:-

 Funds in savings accounts, Deposits with Bank/Registered
Companies/Postal Schemes : Copy of Pass book/account statement/deposit
receipts to be provided.
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 National Savings Certificates, etc : Redemption value - Valuation certificates
along with copy of NSC to be provided.

 Bonds : Redemption value :  Valuation Certificates along with copy of bonds to
be provided.

 Shares of listed Companies in Demat form : Valuation certificates along with
copy of Demat statement to be provided.

 Mutual Funds : Valuation certificates along with copy of mutual fund certificates
or Demat statements to be provided.

All valuation certificates should be for the assets held on any date after the date of 
advertisement. The valuation certificate is to be obtained either from a Chartered 
Accountant or Depository Participant, as applicable.  

Only 60% of the certified value (for Shares, Mutual funds & Bonds) will be considered 
for the purpose of eligibility. 

The above details are to be given in the application form by the applicant supported 
by copies of relevant documents. The eligibility would be determined based on the 
declaration given in the application and relevant Clause of the affidavit (Appendix XA 
/ XB as applicable). regarding the same.  

The funds mentioned in the application form should be available with the applicant as 
on the date of affidavit.  

During field verification availability of fund as on cut-off date of submission of 
application will be verified.  

Wherever available funds as closing balance on the cut-off date of submission 
of application are found to be less than the funds required for eligibility, 
candidature of the applicant will be cancelled. 

a) The amounts of Rs. 12 lacs and 25 lacs as mentioned above are only for deciding
eligibility criteria. The actual funds to be arranged would vary from case to case
basis as determined by the respective Oil Company, as indicated in the
advertisement. The fund requirement given in the advertisement does not include
cost of development of land being offered as detailed in Clause 4, (vi), item no. (e)
of Note.

b) In case of SC/ST locations, Finance will not be eligibility criteria.

c) Cash/Jewelry/Instruments, etc. where the ownership cannot be established will not
be considered.

d) Balance in current account will not be considered.

In respect of “Finance” parameter as indicated above the ownership of finance by any 
member of the “family unit” (as defined under Multiple dealership norms in Clause 10 
- “Disqualification”) will be considered as belonging to the applicant subject to
producing consent letter(s) in the form of affidavit (Appendix – IV) from the
concerned member of the “family unit” for funds availability as mentioned in Clause 10
of the Application form (Appendix – XI A).
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e) The financial instruments / accounts /funds, etc. offered by one applicant cannot
be offered by other applicants against the same location of the advertisement.

In case financial instruments / accounts /funds, etc. are found common in more
than one application for the same location of the advertisement, at any stage, then
all such applications would be liable for rejection or if selection has been done
then the same would be cancelled.

In this regard a declaration would be given by the applicant /their family members
that the financial instruments /accounts / funds, etc. offered by them for finance
have not been offered by any other applicant for the same location of the
advertisement. In case the same is found at any stage then candidature of all such
applicants would be rejected /selection cancelled.

(vi) Land  (Applicable to all categories):

The applicants would be classified into two groups as mentioned below based on the
land offered by them in the application form:-

Group 1: Applicants having suitable piece of land in the advertised location/area either
by way of ownership / long term lease for a period of minimum __ years (as advertised
by the Oil Company).

Group 2: Applicants having Firm Offer for a suitable piece of land for purchase or long
term lease for a period of minimum __ years( as advertised by the concerned Oil
Company).

The other conditions with respect to offering of land are as under:-

a) The land should be available with the applicant as on the date of affidavit and
should have minimum lease of __ years( as advertised by the concerned Oil
Company) from the date or after the date of advertisement but not later than the
date of affidavit.( Appendix – XA/XB)

b) If the offered land is on Long term lease, then the Lease agreement should have a
provision to sub-lease the land wherever the locations are advertised under
Corpus Fund Scheme (CFS), Other Corporation Owned Sites (“A”/ “CC” sites) and
Company Leased sites.

For Dealer owned sites (“B”/“DC” sites), the applicant should ensure that the land
arranged by the applicant  is either registered in the applicant’s name or leased in
favour of the applicant for a minimum period of __ years( as advertised by the
concerned Oil Company).

c) The applicant(s) under Group-1 should furnish at least one of the following
documents in support of ownership of land offered for the Dealership:-

 Khasra / Khatauni or any equivalent revenue document or certificate from
revenue official confirming status of the ownership of the land

 Registered Sale deed/Registered Gift deed
 Registered Lease deed for a minimum period of __ years( as advertised by

the concerned Oil Company)
 Any other type of ownership / transfer deed document
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pump. 
GROUP 2 

5 
Land owned by 
third party in part 
or full 

 Part/Nil Consent letter in the form of 
affidavit / Power of Attorney 
from other owner(s) - 
Appendix V A 

Firm Offer 

i) Each applicant will have to declare, in the application form, the category under
which offered land falls. Supporting the above, a confirmatory letter from an
advocate (Appendix V B) giving details of the current ownership, documents
relied upon and the category under which the land falls (Group 1 or Group 2) also
is to be submitted. The eligibility and the Group under which the applicant’s land
falls, would be determined based on the declaration given in the application,
confirmatory letter from the advocate and relevant Clause of the affidavit
(Appendix XA/XB as applicable) regarding the same.

j) Verification of the supporting documents submitted by the applicant will be carried
out for the selected candidate at the time of Field Verification of Credentials.

Note : 

a. ‘Own’ means having ownership by way of Registered Sale deed, Registered Gift
deed, etc. or title of the property or registered long lease (as per individual OMC
norms) in the name of applicant / ‘family unit’ as defined in multiple dealership
norm under clause 10 (Disqualification).

b. Only one piece of suitable land to be offered by the applicant.

c. In-spite of above if an applicant offers more than one land then, a confirmation in
writing is to be obtained by Land Evaluation Committee (LEC) from the applicant
with regard to the plot of land to be considered.

d. The same piece of land cannot be offered by more than one applicant for a
particular RO location against an advertisement. In case more than one
application is received offering the same piece of land all such applications would
be rejected.

e. The selected candidate has to make available  the offered land duly developed up
to the road level by cutting/filling (as applicable), with good earth/murrum, layer-
wise compacted as per standard engineering practices to the satisfaction of the
concerned OMC. The selected candidate is also required to provide retaining wall
and compound wall of min. height 1.5 meters, designed as per site conditions as
per approval of OMC.

f. There is no commitment by the Oil Company for taking the offered land from the
applicant. If an applicant, after selection, is unable to provide the land indicated in
the application within a period of 2 months (for Group 1) and 4 months (for Group
2) from the date of Letter of Intent (LOI), Oil Company will have the right to cancel
/ withdraw the LOI issued in favour of the selected candidate for allotment of
dealership.
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Version II / 09.10.2014 

 TOTAL AMOUNT (in Rs.) 

 TOTAL AMOUNT IN WORDS (in Rs.) 

c.) Free and un-encumbered Bonds, Shares of Listed Companies in demat form and Listed Mutual Funds 
(Certificate to be enclosed from a Chartered Accountant / Depository Participant certifying the market 
value based on NAV on last working day of previous month of application for mutual funds. For shares 
of listed companies in demat form, the market value on last working day of previous month of 
application to be considered). For these Funds only 60% of the value as certified by the chartered 
accountant / Depository Participant to be given.  

S.
N 

Type of Financial 
instrument  - 

Bonds/Shares/MF 

Reference 
Number with 

date 

Name(s) 
of the 
holder 

Relation 
with 

applicant 
** 

Initial 
investment 

Amount 

Certified 
Value 

(Amount in 
Rs.) 

60% of 
the 

certified 
value 

 TOTAL AMOUNT (in Rs.) 

 TOTAL AMOUNT IN WORDS (in Rs.) 

TOTAL AMOUNT (in Rs.) (a+b+c) 

TOTAL AMOUNT IN WORDS (in Rs.) (a+b+c) 

** Please qualify the relationship “Father”, “Mother”, “Unmarried brother”, “Unmarried sister”, “Unmarried 
son”, Unmarried daughter, etc. wherever necessary. 

Note : 

The funds mentioned above should be available with the applicant as on the date of affidavit. Further 
the applicant should ensure that the minimum funds required for eligibility are also available as closing 
balance on the cut-off date for submission of application. Wherever available funds on the cut-off date 
of submission of application are found to be less than the funds required for eligibility, candidature of 
the applicant will be cancelled. 
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Version II / 09.10.2014 

 TOTAL AMOUNT (in Rs.) 
 TOTAL AMOUNT IN WORDS (in Rs.) 

c) Free and un-encumbered Bonds, Shares of Listed Companies in demat form and Listed Mutual
Funds (Certificate to be enclosed from a Chartered Accountant / Depository Participant certifying
the market value based on NAV on last working day of previous month of application for mutual
funds. For shares of listed companies in demat form, the market value on last working day of
previous month of application to be considered). For these Funds only 60% of the value as
certified by the chartered accountant / Depository Participant to be given.

S.N Type of 
Financial 

instrument  - 
Bonds/Shares/

MF   

Reference 
Number 

with date 

Name(s) of the 
holder 

Initial 
investment 

Amount 

Certified 
Value 

(Amount 
in Rs.) 

60% of the 
certified 

value 

 TOTAL AMOUNT (in Rs.) 

 TOTAL AMOUNT IN WORDS (in Rs.) 

TOTAL AMOUNT (in Rs.) (a+b+c) 

TOTAL AMOUNT IN WORDS (in Rs.) (a+b+c) 

Note : 

The funds mentioned above should be available with the applicant as on the date of affidavit. Further 
the applicant should ensure that the minimum funds required for eligibility are also available as closing 
balance on the cut-off date for submission of application. Wherever available funds on the cut-off date 
of submission of application are found to be less than the funds required for eligibility, candidature of 
the applicant will be cancelled. 
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